FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF GRAU INDIA BRAKE PRODUCTS
PRIVATE LIMITED.

1. | Name of Corporate Person Grau India Brake Products Private
Limited.
2. | Date of Incorporation of Corporate Person 14/03/2019

3. | Authority under which Corporate Person is | ROC, Pune
Incorporated/ Registered
4. | Corporate Identity Number / Limited Liability | U34100PN2019FTC182798
Identity Number of Corporate Person
5. | Address of the registered office and principaloffice | FL-101, Building K/1, Empire Estate
(if any) of Corporate Person Premier  City, Chinchwad, Pune,
Maharashtra, India, 411019

6. | Liquidation Commencement Date of Corporate | 11" September, 2025

Person
7. | Name, Address, Email Address, Telephone | Mr.Pranav Damania
Number and the Registration Number of the IBBI/IPA-001/1P-P00079/2017-
Liquidator 18/10164
Address: - 407, Sanjar Enclave, Opposite
Milap Cinema, S.V Road, Kandivali
West, Mumbai - 400067.
Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims October 11", 2025

Notice is hereby given that the Grau India Brake Products Private Limited has commenced voluntary
liquidation on September 11th, 2025.

The stakeholders of Grau India Brake Products Private Limited are hereby called upon to submit a proof
of their claims, on or before October 11t 2025, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav J. Damania

Liquidator in the matter of Grau India Brake Products Private Limited.
Reg. No.: IBBI/IPA-001/1P-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/311225/108058
AFA Validity: December 31, 2025

Date: 15-09-2025
Place: Mumbai


mailto:pranav@winadvisors.co.in
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AAVAS FINANCIERS LIMITED
(CIN:LE5922RIZ011PLCO34297) Regd. & Corp. Office: 201-202, 2nd Floor, South End Square,
Mansarovar Industrial Area, Jaipur. 302020 EAFH T R ATER S ATH B bR

AUCTION NOTICE

Auction Sale Motice for Sale of Immovable Sssets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest fct, 2002 read with
prowviso to Rule E[6) of the Security Interest {Enforcement) rules, 2002

Notice is hereby glven 1o the public in geseral and in particular to the Borrower (s) and Guarantor [5) that the below cescribed iImmovable property mermgaged,charged to
the secured Creditorn, the physical possession of which has been taken by the Authorised Officer of AAVAS FINANCIERS LIMITED Secured Creditor, will be sold on "As s
whereis" " Asitwhatis" and Whatever there is” basit, The details of the cases are as under,

% Aavas

Pl PRI

. Earnest
Name of Borrowers/ o OMER D:;CE Dsciption oF Reserve e Date & Euilﬁi:i:iggﬂTmT::Eer
Co-Borrowers/ Dues As on 13(2)Demand | Poss- Property Price For Eot Time of Open & Auction at
Guarantors/Mortagors Notice pscion Property | Property| Auction |Aavas Financiers Lid.
SHOBHA SHRIRANG Ry G APR 23 J7SEP|LAMND BEARING PLOT NCx 22, 5H MO 43 Hs. Rs. 11,00 |QFFECE ND.201,
CHANDE, MR, DATTATRAY |-22,89.479.00/- | Rs. 1806351/- | 24 |HISSA NO. 1+2/3/1/23 VILLAGE KHARADI, | S00000%/- { 900000/ | AM TO [ATHARVA PLAZA,
VISHWANATH & Rs. & Rs. HAVELL, PUNE, MAHARASHTRA 1.00 PM |ZND FLOOR, PUNE
LAKADE MRS, 15,79,879.00/-| 1336445/- ADMEASURING 209 50. MTRS 16 OCT |SATARA ROAD,
SHUBHASHREE SLINNY DUES AS OM | DUES ASON 2025 |DHANKAWADI,
HAMDAL MR, SLUKNNY 12 SEfF 2025 5 APR 23 PLME-
KLUNDALIK HARNDAL 411043 MAHARAS
[AC MO} LNPUNDDE1S- HTRA-IMD A
200179530 &
LNPUNOSGE2-230236156

Termsd & Conditiondg: 1). The gerson taking part in the tendes, will hasve to deposil kis affer @ the tender farm provided by the AFLwhich is 1o be collected from the aboee branch affices
during working hours of any worcking day, super scribing *Tender Offer for name of the property “an the sealed srvelopae along with the Chegue/ DDy pay order of 10% of the Resarve Price as
Earnest Money Deposit (EMD) 0 favour of AAVAS FINANCIERS LIMITED payable at Jalpur anfbefore time of auction during office haudrs at the above mentioned offices. The sealad
ervebope s will be opened in the prasence of the svaitable interested parties at above mentionod office of 8AVAS FINANCIERS LIMITED The Inter-e bidding, if necessary will also take place
amang the availatde bidders, The EMD is refundatda if the bid i not successiul. Zh The successful bidderwill depaosit 25% of the badding amount adjesting the EMD amount as initial deposit
immediately ar within Zahrs after the fall of the harmmer towands the purchate of the asset. The successiul badder failing todepasit the said 25% towards initial payment, the entire EMD
depostad will b forfeited & balance amount of the sle price will have to be deposited within L5 days after the confirmation of the sale by the secured creditaor; otherwisa his imetial paymant
deposited armount will be forfelted. 3). The Authorised officer has absolute right to accept or raject any béd or adpourn/postpone the sale process without asssgning any reason therefore, If
the date ol tender depositing or the date of tender opening i+ deciared as haliday by Governmaent, then the auction will be held on next working day. 4} Forinspection and Interested parties
who want to know about the procedure of tender may contact AAVAS FINANCIERS LIMITED 201,252, lind Floor, South End Square, Mansarovar Indestmal Area, jalpur-302020 or
Pushpendra Meena - IB7SEI6ETE af respective branch during office haars. Mote: This (s also a 15,30 days notice unded Rule 901846} to the Barsewers/ GuarantorsMarigagas of the abaws
st [oan accounts abaut tenderinter se bsdding sale on the above mentioned date. The propertywill b sold, it their out standing duesare not repaid in full

Place : Jaipur Date : 15-09-2025 Authorised Officer Aavas Financiers Limited

APPENDIX -1V-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVABLE PROPERTYI/IES
E-AUCTION-SALE MOTICE FOR SALE OF IMMOVEABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
T ] ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (EMFORCEMENT ) RULES, 2002 )

g K Baat Reg. DL 9% Flaor, Antriksh Bhawan, 22 Kasturba Gandhl Marg, New Dethi-110001, Phones:-011-2335T1T1, 23357172, 23705414, Web-wweepnbhousing.com
B.0. PUNE:5A.B.C.D FifthFloor, SheerangHouse, Dpp. JangliMaharajTample. MRoad, ShivajiNagar, Pune, Maharashtra-411005, B.0.PimpriChinchwad: OfficeNo.302, 3rdFioor,
Gheewalacomplex, SafionRoad, Chinchwad, Pune, Maharashira-411019,B.0. KHARDI; ThirdFloor, GaplaxmiComplex, Surveyno, 08, HadapsarkharadiBypass Road Kharadi, Pupe,

Maharashtra-411014, B.O KONDHWA: 560, FitthFloor, MarvelVisia, S no5%04 =538 + 5934, SahneySujanPark, LullaMagar, Pene, Maharashtra- 411040, 8.0.WARJE: 12, Spandhan,
SurveyMo, 1171, PopularNagar, War|e, Pune, Maharashira-411052

Motica © haraby givan 1o the pubie Ik peneraland i particutar t he borrmwearn s) o @Jamn!r.ﬁag indicated in Golumn no-& that the below desgrined immavabla prrl:fn_rry (s descabad inLolmmn no-3
mg{itlg po'chargsd 1o tha Secured Credior, the EDﬂE[r'UE’.Wﬁ"Pr‘Il%EI&ﬂ Possassmn of which has baan Ia.ltml_Es dascribad m Column no-G) oy the autharred Officer of MY's PNB Housing Financa
Iﬁl - ~|3E_léliurl_li!l:l ]'.'.‘lua-illll:lr, will bz £old an “AS IS WHERE 15, AS I8 WHAT IS and WHATEVER THERE IS BASIS" ihe details menfianed bel

LIRS 1 a0

f:!I pnb Housing

A [ a5 pur 1 balow. Motice iS5 Herehy ghaen ta
i %ﬂgﬂrés}a‘w dl Heirs, Légal RBegresemathve,  (whiether Known or Liluhﬂl."-'.'lg E:l.l':l.'Llh:lll:EJl_;l A IrEs s (5], Su-zl:qsm;:f.;!l. assignaeis] of e respeclive Oorowers,
rarkgagee(sHsnce deceased) a5 Me £3 r B4 & oy interest Erorcement Hukes, < amended 35 on gale For detaled ferms and

| & jrdicatad in Colurmn o4 un af the Secun
candiions of the sale, plaage referta the lin pm'.?: euln%:iﬂgl-hm”im‘r'm:nu d/sacured cre hn:':wl'leh:.rtal.e.mpn GUENG, com.

Laln;ﬁ'lﬁmﬁ Elfmrkrrﬁwa.f uml%lfﬂﬂalwe of ﬁuwun Il':l{ the { Diate of [ Bl Tncr- | Tn n %T&H |?:IE
a- | 05 Prope a i man ﬁi 5| [ H%
A i slon (6) | e e [ A e | (VR [t
HOUPMAOZTHERETS Vinay s, Fhiysical | Budding A 5th fioar, 501, Tanish Plalitam, 5 no Hs. As. | 2309-25] Rs [1609-2025] A0-09-2025 NOT
Vilas Khandrode / Shyambala | 2704775.55| Postes- (4659511 charoli, bk fal khed gz, pune 412105, Pune, | 2,635,0 | 263,50 10,000 12 B':]Elrl t0 [ Betwozen 2PN | KROWN
Vinay Khandzode. B.0. : PIMPRI| & 16-10- sion  |MAHARASHTRA-412105 India, i1} i} f4:00pm | b 03:00FW
CHIMCHWAD 20249
HOUPUNDET8/538000 Hilesh | Rs. 64583 | Physical | Singla Buiding,3nd Foee 304 Platnuam Bliss, Gat Na Rs. As. | 28-09-25 ) Rs [18-09-2025] 30-049-2025 HOT
Ramdas Gajre / Charushila | 3.93 & 17- | Posses: |707 Markal Pume MAHARASHTRA-412105, India 853,000 #5300 10,000 | 1:2:(ipm ta | Batwesn 2PM| KROWN
Nilesh Gajre, 8.0 : PUNE 06-2024 slon (:00pm | o 0500
HOU/KHMOW A 118/606785 Mz, Friysical [FLAT WO 402 58 RO 13.4TH FLOOR MANDAKINI  Rs. Re. [20-09-25| Hs. [22-09-2025] 30-08-2025 HOT
Sandesh A Mav ar-'_gllall 5281306.79| Possss- [DIWISE,DPP BENL OFFIGE ElIEH_ﬁ-SH WAGAR, | 2,939,0 | #9390 10,000 | 13 D':JHM 10 | Between 2P| KROWN
_Sandesh Bavandar / Om & 26-08: sion  |KATHAL Pung MAHARAEHTRA-41 {46, Pune, India on if (4:00pm | [0 05:00F
Saideep Creation And memt. 20
B.0. : KONDHW
HOU/PUNA 216 3416827 Dilip | Rs. 16283 | Fhysical [106,1 BLALDING C2 MANTRA BESIDENCY.G NO.01,|  Rs. Rs. | 28-09-25f Rs. |17-09-2025] 30-03-2025 HOT
Ratap Bandwal / Varsha Ratan | 23.14 & 13-| Possas- |OPF VOLKSVAGOR PLANT CHAKAN, MIOC PHASE 1| 1,290,0 | 120,00 10,004 | 1.2:00om to | Batwean 2P| KROWN
Bandwal, B.0. ; PUNE 11-2024 gion  |WIGHOUE, PUNE, MAHARASHTESA, INDIA-410501 [1]i] -ﬂ-!l:ﬂEpm to 0300k
HHLWRJED319,/658709 Rz, Friysical |EHOP KO L-0F LWWER GROUND FLOOR SINGLE[  Rs. Az, | 26-09-25| Rs. |20-09-2025] 30-05-2025 NOT
Shuddhodhan famdea Gawai / | 2398647.01| Possas- [BUILDING KiMAYA SPAGES 5 KO 24/TA/13% (29140 [ 211,40 10,000 | 13 [lom to | Betwesn 2FM | KROWH
Seema Shuddhodhan Gawal, | & 13-11- slom  [2EAE, 240871 BOPKH, BOPKHEL F-Ihtn'-'lEJ. on i 00pm | 1o O300ERE
B.0. : WARJE 2024 = FUNE 411031, FUNE, MAHARASHTRA INDUA-31 1053 ! = =
HOU/PUNDS /916208 Amil Rs. Plegsical [Flak Ra B-701, Buildng 2 B Wing O7th Flaor Nakashisa|  Bs. As. | 28-09-28( Rs [23-09-2025] 30-08-2025 HOT
Anil Bodas / Anmja Amil Bodas S 121422029 | Posses- [Angaa Gat Ho 250 P 301 |_u|J J02 {pluravwade Puna, | 2,687.0 | 268,70 10,000 1E:ErI]E|n ko | Batwean 2PM | KRNOWHN
..?I.l![lﬂ Ewmﬂm And 4 & 14-05- | sion  |Maharashira-412115 Puna [ndia 1] LI {4:00pem | to 03:00P
Sodufions Pyl Lid, B.0. - PUNE 2024
HOU/PMA0419/681701 Sandesp] R Pheysizal Einqla Building, Bsh Flopor, 804 Sanzkar Bamruddhi 5| Ra. Az. | 26-09-25| Rs. |25-09-2025]| 30-05-202h HOT
Tukaram Bhalekar / Minmata | 2349715, 76 | Fosses- (Mo, VIR (F Did 5. o, 9182 'l.ﬁllﬁﬁﬁ Chowisawadi,| 1.442.0 | 144,20 10,000 1E"MEm ta | Betwesn 2EM] KNOWH
Tukaram Bhalekar, 8.0, @ &04-21-23 | sion  |Taluka Havell, st Pune - 411039, MaRarashtoa-India 0o 0 (:G0pm [ o 03:00FK
PIMPRI CHINCHWAD L. = 3 =
HOU/KRADLD522955047 M | Rs. 37226 | Physical fFlal Mo 710, 7ih Floor, Buding G238 Park Majesligus|  Rs. As. | 28-09-25| Rs. [26-09-2025] 30-08-2025 HOT
Halnnian’r.l'ﬁhantaha Soni, (04.99 & 08-] Posses- |Phase §i Co Operativa Hoosing Society Lid, Undari,| 3.060,8 | 306,00 10,000 | 12:00pm ta | Batwean 2PM | KROWH
A, KHARAD 10-2024 sin  |Pume, Maharashira, India, 4110 [11] [l (4 00pm | fa 0300

_“Tnu;uthu_rlrithmn‘lm'thurinlum_st@laﬁﬂp.a. &z applicable, incidental expenses, cosk charges etc. incurred updo the date of payment andor realization thereaf. ** To the best mowiedge and
imfarmation of the authorized Officer of PNB Howsing Finance d, there are no oiher encumbrances) claimz in respect of above meationed immoveble/secured assois axcepl whal is disclozed
in the Codumn Mo.-K. Further such encumbrances to be cafored /paid by the successhnd purchaser hiddar al his'her apd-ﬁ&lﬂm#_lmma purchaser(z)bidders are reguesled o indapendently
ascertain iha veracity of tha mentionad ancumbrances. (1.) A= ondate, thena s no arder restraining ard'or court injuncticn PRBHFL e autbarized CAficar of PRBHEL fram selling, alienaling and'or
dizposing nf the above immovable proparties/sapured assats and stalus is mertionad in cofumn no-K E? The prospective Eur:hassr,-'hn:lder and infarasted parties may indapsndantly fake the
|r:-:=.EEq:1|r:r.=| af the plaading n the procesdnpsiorders passed st f any, stated inccalumn na-K Inshiding Bat not Brmited o the Gz of the documends of the tits pertaining Mereta: gvailable with the
PHEHFL ard satisfy themselves in allrﬁluee-:ls_pmr Torsubmitting tenderbil sppication form ormacng Offeris), The bicdens) has to sign e terms and conddions of this auction aong with the S
Fom, [tﬂi.l Fiesage note thit in bermes of Hue 33 of the Securdy nteres (Erlorcemant) Rues, S002, he Didder (st l:h.lrlll'lasllrﬂlﬂgﬂll[j' powired to deposit 25% 0f the armaunt of Sale price; (InGiugive of
EAMEEE Mandy] on e saeme diy ar npd laber i ned hurk%duy. Thi sake iy b condivmed in Tdwaur of dbidoer [5hanly arber reCelpd ol 23 % ol 1w 526 price by s secured credion in accondEancs with
Rala 902} of the Sacurity Inbarast (Enforcament) Rules, 2, The remaining 75% of the 5 sale considerabion amount has o be dapasited by the purchaser within 15 days" from the date o
acknowledgement of sake confirmation latbar and in defaull of such deposit, the autharmed officar shall farieit the park paymant af sale consideraton amount within 15 days fram the date of E::q:lll::i.' ol
rna.ﬂrrmurylﬂ:ru:-:l od 15 days mentiapad in the sale confirmation latter and the propertyysecured asset shall oe resokd as parthe provisions of Sarfaesi Act, I:ni.& /s C1 India Private LimHed would ba

FORM A

PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insolvency and Bankruptcy Board of India
(Woluntary Liguidation Process) Regulations, 2007)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

GRAU INDIA BRAKE PRODUCTS PRIVATE LIMITED.

. RELEVANTPARTICULARS .
A | Name of Corporie Person. | Grau bnlia Brake Products Privite Lirnited,
2 | Date of lcorparetion of Corporate 1403, 2040

APerson
3 | Authority umder which comporane ROC, Pune

| persar is inconporassly regstered
A4 | Comorate |dentiy Number / Limited | U34100PNZ01SFTCIE2798

| Limbity Identily Murmensr of sorporats
| person 1
S | Aeidress of the Regstered Difice and
Princapal office (famy) of Corporats
! Paraan
& | Ligudaton Commencement Date af
Corporace Parson )
T | Name, address. emall address,
telenhione aumber snd the
| registration numbes of the Liguidator

FL-104, Budding K/ 1, Empme Estate Presnier
City, Chinchwad, Pume, Maharashtra, Irdia,

| 411019
11th Septemibar, 2025

Mir. Pranav Damania
IBEL/IPA-D0L | P-POGN S, 201 7-18/ 10064
Scddriss: - 407, Sanjr Enclive, Opposite
Milap Cireima, 3.5 Foad, Kandrall sest,
Mumbssi - SO00ET,
Email Id :- pransyswiradyisonscein
e | Contadt Moo +91 98204 63835
& | Lot daie for submission of ciaims | Qctober 11ih, 2025

1 — e et

Matice is herehy given that the Graw India Brake Products Private Limbted has commencad
woluntary iguidation on September 11th, 2025

The stalezhokiers of Grao India Brake Prodocts Private Limited a0 herehy called upon o
sufimit o praof of their claims, o0 ar befors October 1ith, 2028, to the liousdator at the
addness mentoned adsinst item T,

The financial credilaors shall Subeni their proaf of claims by electranic means anly, &l othear
stakebolders rmay submit the praofof clems in person, by post ar by electroms means,
Subimission of ik or mislesdmg proafs of claim shall attrac penshbes,

shy/.

Pranay 1. Dmamia

Liguidator in the matter of Grau India Brake Products Private Limited.

Reg. No.: IBELIPA-00LAP-POSDTO,/ 2017 -18 /10164

Awthorisation for Assigement (“AFA™): AAD AAD1E4,/ 02 /311 226/ A080EE

AFA Validity: December 31, 2025

assisting Authorized officer in conducting sale ﬂ1rmn|||u an e-Auction hnﬂﬁ itz Corporate office al Plat Mo, B8, 3" Floor, Sector 44, Gurgaon, Haryana 122003 Website -
waw bankeauclions, com For any assisiance rela mlrtslm on af Bhve prisperty ar oblaining 1he Bld Documenis aad hor anyumnrquwlwruﬂuﬂallm,yuu have in co-ordinale with Ganesh
Ankushy Nilakshi PalilTall Free Mo, - 1800 120 8800, E-Mail: asclion@pabhousing.com, |5 adlhorised Person of PNBHFL or feler 1o wes! pabhouseng, com.

| PLACE :- PUNE DATE :- 13.09.2025 )/-AUTHORIZED OFFICER

homei?'r:t

We'll tahe you home

CIN: L65990MH2010PLC240703,

Dale: 15-09-2025

Yatra Online Limited

Reqistered Cffice: tst Floor, iconic Busiding, Urmi Estate, 55, Ganpatrao
Kadam Marg, Lower Parel (West), Mumbai, Maharashtra, India — 400013
CiN: LE3040MHZ005PLE1 58404, WEBSITE: www.yatra.com,
EMAIL 1D: Investors@yatra.com, TEL: +91 124 4581700; +91 22 44357700

Form No. INC-26
[Pursuant to Rule 30 of the Companies (Incorporation) Rules, 2074]

Before the Central Governmant,
Regional Director, Western Region, Mumbai

In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and
clause [a) of sub-rule (3] of Rule 30 of the Companies (Incorparation)
Rules, 2014

AND

Imv the matter of Yatra Online Limited (CIN: L&3040MHZ005PLC158404) having itz
registered office at 1si Floor, lconic Building, Urmi Estate, 395, Ganpatrao Kadam
Marg, Lower Parel (West), Mumbai - 400013, Maharashtra.

venmenpplicant Company/Petitioner

Motice is hereby given to the General Public that the Applicant Company proposes fo
make an appicaticn to the Central Govermment under section 13(4) of the Companies
Act, 2013 sepking confirmation of alkerabion of tha Memorandum of Association of the
Apphicant Company in berms of the special resclution passed  theough Postal Ballat on
July 03, 2025 to enable the Applicani Company o change Its Registerad Office from the
"Siate of Maharashtra™ to “National Capital Territory [NCT) of Delhi™.

Amy person whose: inferest is likely to be affected by the proposed chenge of the
registensd office of the Applicant Company may deliversubmit ether on the MCA-21
portal (www.mca,govin by filing imestar complaint form or cause o ba delivered arsand
by ragestared postispeed post of hisher objections supported by an affidavit stating the
nature of hisher interest and grounds of opposition to the Regional Direcior, Wesiern
Region, Ministry of Corporate Affairs, at ihe address Everest 51 Flaor, 100 Marine Drive,
Muirmba-400007, Maharashtrz sithin fourtean (14) days of the date of pubdicaton of this
nolice with a copy 1o the Applicant Company al s registered office al the address
menticmad el

15t Floor, Icondc Building, Urmi Estate, 25, Ganpairao Kadam Marg, Lower Parel (West),
Mumbai - 40001 3, Maharashira

For and on behalf of
Yatra Online Limited

Sdi-

Darpan Batra

Date: 15.08.2025 Company Sacretary and Compliance Officer
Place: Gurugram M. No. A15713

Home First Finance Company India Limited

Website: homefirstindia.com Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

doter dd Canara Bank<d

Irﬁfi's'z!ﬂ Syndicate l

Regional Office Pune Il : S. No. 436, 3" Floor, Sukhwani
Business Hub, Mear Mashik Phata Metro Station,
Kasarwadi, Pune 411026 Mob. : 9923061446, 9923188060

Branch : Pimpri Main Branch, Pune

DEMAND NOTICE

Motice Wis 13(2) of the Securifisation and Reconstruction of Financial
Aszzels and Enforcemeant of Security Interest Act 2002

1. Mame of the Borrower with Addrass

Amount of Loan
Granted [Rs.)

Rs. 30,00,000/-
Datad 20/082019

Mame & Address of
Borrower & Guarantor

1. Mr. Rajesh Ramkisan Thor, House Ma, 1909
Behind Amar Super Market, Talawade, Talwade,
Fune-412114. Also at : Flat Mo, 107, First Floor,
C2 Building, Blue Dice, Dehu Alandi Road, Gat
Mo 1800, 1601 & 1601, Village Chikhali, Tal
Haveli, District Pune.

2. Mrz. Preotam Rajash Thor, Ghar No. 1909,
Behind Amar Super Markel, Triveninagar,
Talwade, Rupeenagar Pune— 412114, Also at :
Flat Mo, 107, First Floor, G2 Buikding, Blue Dice,
Dehu Alandi Road, Gal No 1600, 1801 & 1601,
Village Chikhali, Tal Haveli, District Puna

3. Mis 5. G. Industrial Sales, Shop Mo, 73,
Morya Industrial Complex, MIDC Bhosari, Pimprni-
Chinchwad- 411026,

2. As the principal debtor [borrower] has defaulted in repayment of
his/harithairsits abilities, wa have classified his/herthairs/its duas
as Mon Performing Assets on 29/06/2025 in accordance with the
directions or guldelines issued by the Reserve Bank of India,

3. This naotice Is issued in accordance to the provisions of the
securitisation and Reconstruction of Financial Assets -and
Enforcement of Security Interast Act 2002 for serving you a notice sent
under registered post on 110972025 zince returned undelivared,
wherein you were advised to make following payments with interest.

Rs. 15,00,000/-
Dated 14/11/2019

81, Mature of Amount Due & Contractual
Mo, AccountNo. Loan Rate of Interest
4 Housing Rs. 26,66,507.64
1| G41B630000013 | Eyrc 8.80% + 2.00%
MSMSE Rs. 15,34,738.00

4. The aforesaid facililies granted by bank are secured by the folowing
Assets! Securities, Description of Property : EMT of Flat No. 107,
First Floor, C2 Building, Blue Dice, Dahu Alandi Road, Gat No.1600.
1601 & 1601, Village Chikhali, Tal Haveli, District Pune within the
limits of Pimpr Chinchwad Municipal Corporation, admeasuring
50.55 3q. Mtrz carpet area, enclosed Balcony admeasuring 8.30 5q.
Mir, Terrace admeasuring 6.15 Sq. Mir, Dry Terrace admeasunng
1.82 Sq. Mir. Bounded as : - East: By Gat No. 1589, 1600, 1601,
1592 & 1591, West: By remaining land of Gat Mo, 1602 & Road,
South; By remaining land of Gal No, 1602 & Road & Gat No. 1598,
MNorth: By Gat Mo. 1590 & Gat Mp.1592. Name of the Title Holder:
Mr. Rajesh Ramkisan Thor & Mrs. Preetam Rajesh Thor.

5. Mow, through this public nolice, we advise you 1o pay the bank
of Rs. 42,01,245.64 (Rupees Forty Two Lakhs one Thousand
Two Hundred Forty Five and paisa Sixty Four Only) together
with further interest, penal interest and incidental expenses
and costs io pay off your liabilities within 60 days from the date of
the notice otherwise the bank will proceed under the provisions of
SARFAESIAct 2002,

The undersigned iz empowered to take possession of the properties,
to sell there after and is an authorised officer of the bank under
saction 13 ofthe SARFAES| Act.

Authorised Officer,

Date : 11/09/2025 Place : Pune Canara Bank

ELINTI HDFC BANK LTD.

Regd. Dffice ; HOFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai-400013
Pune Branch : HDFC Bank Ltd:, HDFC Bank House, Agri Dept, Ground Floos, MIT Marathon
Building, Bund Garden Road, Opp Gureprazad Seciely, Pung-41100H,

BY REGISTERED POST WITH ACK DUE

Rel. Mo.: HOFC / KGEC / SARFAY USHA GULAB PRWAR Dale 01 08/2025
Ta.
1. MRS, USHA GULAB PAWAR (PRIMARY APPLICANT)
2. MR. ROHIT GULAB PAWAR {CO-APPLICANT)
3. MR. GULAB MURALIDHAR PAWAR (GUARANTOR)
All Reciding At Below Address: Fiat Mo, 506, Fith Floor, "B Building, City Lights
Housing Socity, Gat Mo, 77084, Near Hoted Tatya cha Dabba, Mauje Khedshivapur, Tal-
Havedl Dist- Pune- 412218
Add. Prathmik Shala Jawal, Shirur Mhase Bk; Tal- Shiror, ist- Pune-412213
SirMadam,
SUB: WOTICE UNDER SEC 13{2) READ WITH SECTION 13{13) OF SECURITISATION AND

RECOMSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST
ACT-2002.

The umdersagned has been duly appointsd as Authonized Officer by the Bank in ferms af the
privigians af Securitisation and Reconstauction ¢f Financial Assels and Enforcerment of Security
Imtarest Act-HI02 hareinafier referred to as “the Act™, hereby issues you the falloving natice,

At your requesst, HEFED Bank kad grantad Loan facilies amounting m totzl of Rs. 27,00, 000, 60~
(Twenty-Seven Lakh Dnly). You have also exacuted relavant securify tacument / documeants in
raspact thessalin year 2022, You a1 10 3 & barsawes, co-borroser and puasantbor 1a 1ha above
lcan facsities

Yau have alsa acknpwiedged subsistence of the shilify In respect of the atoresand faciliby by
Itter and athes documenits fror tieme o fime

Accoent |Loan | Dish, | Amuumt | Principle [ e | o | 013

Wo. |Type | Dale [ Fanance flugs Weest) COAMES | 3y joh ome
SO20007 | Cash | 30-

1152461 | Candit | Aug- | 1,56.000.00 | 14510854 | 545500 153,653,084
Loan | 2022
5020007 | OO | 30

1160941 | Loan | Aug- | 1700000000  16.94.031.85] 5814300 17.52.180.85
2022

EHAGO40E] Term [ W e z
Loan | Aspitee B.50.000.00 | 47723206 | 40,184.1% 2028.001 51944525
TOTAL 27.00.000.08| 23,19,452.75) 1,03.828.19 2,020.00)24,25,309.84

Tha Tofal cutskanding liakility due and awing 1o the. Bank as on 31072025 of this notice =
Rs. 24.25,309.94 /- (Twenty-Four Lakh Twenty-Five Thousand Three Hundred Ning and
Hinely-Four Faisa ﬂrll'ﬂ The aperataon and conduct o the aleresaid inancal sssstance hiad
became highfy irregudar,

You have Tailed and neglected 1o pay and have commitbed detacl in repayment of the 2foresaid
secired debt and the deht has bean classifiad as Mon-Performing Assat (WPA) for Loan Mo,
S0200071152461, S0200071160941 & BG469495 on 03-06-2025 In accordance with The
directivedguicelines mefaling o the assel classiication issued by (he Reservs Bank ol Inds
canseguent te the defzult commitied iy you in repayment of princtpal debt and interest therean
inthe circumstances the Bank has decided to recall the advances, Despie repeated requests, you
have failed To ropay the -above lolowing duesfoulsianding liabilitses. The datails of the coedil
facilities with putstandmg disas and collataral sacwrity (Rasidantial Flat} offared o bank by
DErrowar 5 Qien Nesesires

Secority: &, Ragistered Maortgage Docwmand with The Suh Reqistrar Talegaon Damdhare of
faving Cacument Ko, B43/2022 dated 1000 August 2022 & and various siher documents
exasuted in favour of bank. Allthal Ee piece and pancs] of Residential Fal Property desciption 25
par helaw schedula,

Sehedule DI Property
S, | Mama of
e Owmer TypeMature Address of properly Area
Mr. Gulab All that pieca and Parcal of propary Flat No: 508 | 649
Murlidhar | Residential | admeasuring 35 V1sg.mtrs carpeteterrace | SgFL
V| Pawarand | gy |atessuing 947 sg mirs, Buill-up are 5964 (gyay
Mrs. Usha sy mitrs., Filth Flacr, 'B' Building, City Lights Housing
Giulah Pawar Cocity, Gat No, 7799 and 77E, Near Hotel Tatya cha
Dabba; Mauje Kedshivapur, Tak Haveli. Disl- Pung

APPENDIX- IV-A [See proviso to rule 8 (6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of iImmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act. 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement)
Rules, 2002
Natice is hereby given 1o the public in genaral and in particular fo the Borrower (5} and Co-Borrower (38) as per column (i) that the below described immovable properies as per column (4i) mortgaged/chargad to the Secured Craditor, the physical
possession of which has been taken by the Authonsed Officer of Home First Finance Company India Limited for realization of its dues plus interest as detalled hereunder and whereas consequent wpon failure to repay the dues, the undersigned in axercise
of power conferred under Section 13(2) of the said Act proposes to realize dues by sale of the said propertylies and itwill be sold on “Az iswhere 15", “As s whatis”, and “Whalever there 11" as described heraunder. The auction will be conducted *On Line”, for
the recovery of amount due from Bormower (s) and Co-Borrower (5) as per colurnn (i), due to Home First Finance Company India Limited.
Sr. | Name I;ED_F:EIIET;ADDR-E.S_S Date of Demand Date of Market EMD Date and Last Date & Time Number of i
No. | Borrower (s) and Demand Motice | Possession| Value Amount Time of of Submission Of Authorised
Co-Borrower (s) Notice Amount Auction | Emd & Documents officer
- |
1| Sapna Talreja, Flat No-103, First Fioor, Desai Residency,CTS 2561, PLOT NO 125 Desal Residency | 03-02-2025 | 1410177 | 06-D4-2025 | 1365000 138500 | 30-08-2025 28-09-2025 2983758737
Sangia Gangaram | fourth floor Flat no 403, Daund, Maharashira, 413801 Bounded by East-Flat No-101, West- (11am-2pm) {upto Spmy)
ol Openspace, South-Passage & Flat No-102, North-Open Spaca,
1
2| Avdhul Dallalray House- 5 no. 208,C.5.NO. 208,5 no. 208, Near Khanderajuri road, At Erandoi, Tal-Miraj, | 03-10-2024 | 1881397 | 10-12-2024 | 15.90,000| 159000 | 30-09-2025 28-09-2025 S096630644
Gurav, Pallawv Dist.- Sangh, Sangli Maharashira 416410. Bounded By - East: Lana &C. 5. No. 210, Wesl: (11am-2pm) {upto Spm|
Avadhut Gurav G5 Mo 207, Morht : Road, South : G5, Mo, 209 |
3. | Parmeshwar Shivaji | Flal No.105,JShree Siddhivinayak Park,Gat no. 31/2 & 49 parl Wadaki Gaon, | 03.08-2024 | 1028119 | 23-05-2025 | 1050000 | 105000 | 30-09-2025 28-09-2025 S773500809
Ghule, Manisha Pune 412308 Bounded by East by Gat No.31/1 and Gat No.50.South-By Gat Mo.29 and (11am-2pm) {upto Spm)
Ghule Gat No.34. West-By Gat No.48 and Remaining Part of Gat No 43 North-By 30 ft.access
road and remaining parl of Gat No.4% |
4 | Mahesh laxman Flat No. 408, 4th floor, Wing A Keshay Watika, Gat No. 98 (Pari), Near Bhairavnath temple, | p3-08-2024 | 1830508 | 22-05-2025 | 2224000 | 292400 | 30-00-2025 28-09-2025 8839602848
Palashikar, Kavila | Mauje Paradwandi, Tal. Maval, Dist Pune-310506 Bounded by East Remaining property (11am-2pm) {upto Spm)
Mahezh Palashikar | out of same Gal No. & Gal No. 100 Wesl-Gavthan Road.North-Gat No 87 South-Road &
Remaining property outof same Gat No.
1
5. | Shantaram Mahadu | Row house -8 Shanti Krupa 81272 Shanti Krupa Building Flal no 504 Hitachi ATM, | od.07-2024 | 2743745 | 01072025 | 2430000 243000 | 30-09-2025 28-09-2025 a7 73500909
Relvade-, Vaishall | Gurudatta Magar Talegaon Varale Rd, near Talegaon Dabhade, Pune, Maharashtra, (11 am-2pm) {upto Spm)
Shantaram 410507. Bounded by~ On or towards East- By properly of Prakash Gaikwad, On or
Retwade Towards South:- By road, On or Towards West- By Property of Smt. Shantabai Anant
Jagtap, On or Towards Noeth - By remaining land of 5.No 81,2 _ |
g | Kuldesp Flat no -B- ,2nd Floor, Rudra Heights, CTS No- T22.723,724, 725, 726, 727, 737, Rudra | 03-02-2024 | 1460641 | 18022025 | 120800000 129000 | 30-00-2025 28-05-2025 8773500900
Rarmchandra Hesghts, Village Dhayr, Tal Havel, Pune, Maharashira, 411041 (11am-2pm) {upio Spm)
Pokale, Ari Pokale,
Sunny Dattatray
Fokate
- 1
7. | Anuj Gulabchand Flat no -8, Sr no 88/1/21, Piot no 20, old sr no 204/1/21 plot no 20, Heritage Plaza | 03-11-2023 | 1955551 | 07-07-2025 | 1990000 199000 | 30-09-2025 28-09-2025 BORITERTAT
Goyal, Anuradha apartment \illage Lingali, Daund, Maharashtra, 413801 [11am-Z2pm) {upto Spm}
Goyal
8. | Rajendra Shivaji Plot 92, Gat No. 188/2, Nr. Gandharva Resort, Mouje Sambhapur, Tal- Hatkanangale. | 03112023 | 1435016 | 09012024 | 1060,000| 106000 | 30-09-2025 28-09-2025 TO205T06TE |
Gundap, Suman Dist.- Kolhapur, Maharashtra, 416122 (11am-2pm) {upfo Spm)
Fajendra Gundap |
g | Sarta Sandp Flat-208, Biock-B2, Aapal Ghar Ambegaon Annexe Gat No. 224 A & 224 B. Mauje, | 10-11-2022 | 1342963 | 10-03-2025 | 1210000 121000 | 30-089-2025 28-09-2025 8773500809
Shinde, Sandip Dilip | Kasurdi tal Bhor, Pune 412214 (11am-2pm) {upto Spm})
Shinde
1
10, | Suhas Hanmant Flat-301, Block/Building-A, Shree Siddhivinayak Park, GatNo 31/2 8 49 Past Pune-412308 | g3.10-2022 | 1078101 | 12-12-2022 9 80.000 ag.0o0 | 30-08-2025 28-09-2025 8083746741
Mugade, Radika (1tam-2pm) {upto Spm)
Salunke
E-Auction Sarvice Provider E-Auction Website/For Details, Alc No: for depositing Branch IFSC Name of |
Other terms & conditions EMD/other amount Code Beneficiary
1
Company Mame ; e-Frocurement Technologias Lid. [Auction Tiger). hitp:/fwww. homefirstindia com S12020036.268117- UTIBOODO395 Authonzed Ofiicar,
Help Line No .079-35022160 / 149 / 182 hitps:/Thomefirs! auctontiger.net Home First Finance Company India Home First Finance
Contacl Person | Ram Sharma -B000023297 Limited - Comgpany India Limited
e-Mail Id : ramprasad@auctiontiger.net and support@auctiontigernel. Axis Bank Lid_, MIDC, Andheri East. |
Bid Increment Amount - Rs. 10,000/-, The sake will be done by the undersigned through e-auction platform provided at the Web Portal (htips:ihomeficst auctiontiger.net). E-Auction Tender Document containing caling e-auction bid form, deciaration,
General Terms & Conditions of anling auction sa are available at Poral Site. To the best of knowtedge and infarmation of the Authorized Officer, there is no encumbrance on the properlies, However, the intending badders should make their own
independent inquiries regarding the encumbrances. ttle of properiyfies put on auction and clamms! rights! dues/ affecting the property, prior to submiting their bid. The e-Auclion advertisement does not constitute and will not be deemed to constitute any
commitment or any representation of Home First, The property i being sold with all the existing and future encumbrances whethar known or unknown to Home First. The Authonsed Officer! Secured Creditor shafl ot ba responsible in any way for any third-
party claimsl rghts/ duas, The sale shall be subject to nides/conditions prescribad under the securtization and Recanstruction of Financial Assets and Enforcement of Security Interest Act, 2002, In case of any discrepancy English Version of the Notice
will be treated as authentic.
Statutory 15 Days SALE NOTICE UNDER THE SARFAESI ACT, 2002 I
The borrower guaraniors are hereby notified io pay the sum as menfioned in the demand nofice along with upto date interest and ancillary expenses before the date of e-Auction, fading which the property will be suctioned! sold and balance dues_ if any, will
bia recoverad with interest and cost.
Date: 15-09-2025 Signed by Authorized Officer,
Place: Pune, Kolhapur, Sangll Home First Finance Company India Limited

epaper.financialexpress.com

Your owistanding lability dug and owing fo the Bank as on dafe ol Ehis nolica i
Rs. 24,25 309 94/ {Twanty-Four Lakh Twenty-Five Thoosand Three Humdred Mine and
Hingty-Four Paiza Only} owt of which Rz, 231945275 iz towards principle,
Rs. 1,03,826. 19 is towards inlerestipenal interest, Rs. 2,029.00/- is tawards Diber Charges
{loan wise detail provided in above Lable).
Wiou are aiso llable f pay future inerest at the comtractual rate on the aforesasd amount ingether
wilty incidental pxpenses, costs, charges, ¢l i he event you fall b repay 10 the Bank the
aforasaid sum of = As, 24,25,309.94/- [Twenty-Foar Lakh Tweniy-Five Thousand Three
Hundred Mire and Ninety-Foer Paisa Only) with further inferest as stated above in terms of fhis
nolice uikder Seclion 13(2) of he AcL the Bank will oxeccize all ar afy of e dghls delails unidar
Sub-Section {4) af Section 13 and under other applicatle provissans of the zaid Act.
The undersigned n exarcisa of powers conlernad aisder Section 13(2) af the <aid Act call upan
yiale ba josmtly and sevarally dischange in full the Bank's Shility amounting to is Rs. 24,25 309,94~
(Twemty-Four Lakh Twenty-Five Thousand Three Hundred Mine and Ninely-Four Paisa Oaly)
2aari with The lulure inderes] phus penad inberast &0 18% BA. Till Ehe payment of does i full
incidental expenses and pther cosd within 60 days fram the date of fhiz notica fadting which
further action shadl be takan as-per provisians of sectan 13(4) of the:sad Act, Detais of The
Sdbindd SEsets foroperlies inlended 10 be taforced has Already bien merlioned lenen b
Wi are fuarther put o retica that in sermes of Section 13013 of the Actyou shal notiransTer by way of
salafeass o oiharwise part with the possession of the secured assets referred ta in this nobcs
without oataingng writtea consent of 1he Bank, The notice has been isseed without prejudice 1o
il ather legal rght / reeredies avadlaliles to the secured ceeditor toiniliate any othar legal
procepdings/action as desmad fit and necessany under the provizssans of any ather law for tha
time being in force OR 1o procesd with 16 already intiated kegad actions in normal courge, You
and alsd put an fatlce that any contrdeention of the inpuiscbanmestraint a8 proddod uivdée e Act
= an offenca
Frease comply wilh the demand uider this nolice and aeesd any unpleasiness. In cse of mane
campliance, further needful action il ke restorad to, holding wou Bable for all costs and
CONSEHUENTES Yaurs taithfully
Far HOFG Bank Lid

Pankaj Lathe, Authorized OMicar

Pune
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